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IN THE CENTRAL ADMIN ISTRATIVE TRIBUNAL

| Jaipur Bench, Jaipur
\ ORDER SHEET

;’ MA 370/94 in Application No Ond  465/92. of 199

Apphcant( 8).oun Respondent(s)...seesesessseresssaiccs
: Unlon of Indla ' S.DJ Mishra

............................................................................

Advocate for Applicant(s) Advocate for Respondent(s)

. Mr, MDec3hamma - Mr, J.K. Kaushik
'\j ..............................................................................................................................
Noictes of the Registry - %%ﬁ/igg;gg ) Orders of the Tribunal

i 4,8;94 Mr, U.D, Sharma = Counsel for the applicants

P o Mr, J.K, Kaushik = Counsel for the respondentm

This is an MA for further extension of time

for imp2ementation of the order passed in OA

]l Nos 465/92 on 16712493, The counsel for the
i respondent has no objection to the MA being
' ' ailowe_d‘.’i The applicants are graﬁted two months
time from today,, for jimplementing the oxrder
N\]” passed on ].6.].2.:93, @5 prayes by WEEE, MA stands
‘ {1 " - disposed of acc'ordirigly.’i '
. .
TR - Crie
‘ii (0.,P,; Shiatma) ' ' (Gopal Krishna)
|E ‘ ~ Member (A) ' Member (J%
|

L H/Mjgji‘\d?
S ey b
 —p <@ o

!l IR 74,("'1-4.'&15“’/- _
?l ' |
h ‘ 1,//‘3/1'7

; \
| =




